RCA N0.J43/2016
DDA Va. Naresh Kumar & Ors.

(Through VIC Citen-Weberx)
29.06.2020

At 11:30 AM to 11:55 AM
Present - Sh. Andaman Singh Cheema, Ld. Trainee Judge
Sh. KD.Sharma, Le Coursal for the appellant
Nana for the responcent no 1
Sh VK Aggarwal Ld Counsel for respendent no 2
FA heard purtly. The paryes are at Iberry 1o file
submissions threugh e mail well within / days
Bea listed for orders nn 10.07.2020. Let. a scanned copy of
urder sheet ba sent ta Computer Branch for uploading. s per
precedura
).~
(RAJINDER KUMAR)

SCJcum-RC [West), THC
Delhl: 29.06.2020

Scanned with CamScanner



29.06.2020

CS No.186/2019
Anil Soni Vs. Rupesh Handa

(Through V/C Cisco-Webex)

At 04:00 PM to 04:05 PM

Presant

Sh. Andarran Singh Cheemra, L d. Trainee Judge

None for the plainid®

S1h Pivusn Chabbia, Ld. Counse! for defendant no.1.

Uetendant no.2 is stated to be already ex-pare

Vide separate judgment of even date the sut ol the
plaintif’ is decreed.

Derree sheat be prepared accordingly.

File be consigned lo record rcum, afer necessary
comgliance Lel, a scarned copy of the judgment and the order-
sheet be €ent to Computer Branch for uploading, a= per

[
procedure, |

| 2
(RAJINDER KUMAR)
SCJ-cum-RC (West), THC

Delhi: 25.06.2020

Scanned with CamScanner



CS No.670972016
Priya Financial Vs. Purshottam Dass Gupta

(Through V/C Ciseco-Webex)
29.06.2020
At 12:30 PM to 12:35 PM
Hresanl . Sh. Andaman Singh Cheema, Ld. Trainee Judge.
None for the plairt [l
Sh Ajay Bansal, Ld. LAC fer tha deferdant
Today. the matter is listed for F.A
Adjournment soughl by the Ld. Counisel by stating tha: Fe
15 running ll.
Last opportunity granled lo the paries.
Be listed fur F.A. o1 17.07.2020 at 11:30 AM. Part 2= may
a'so hls submissicns before next date of hearing. Link be serttc
the parties / ccunse's well on tme. Let, a scanned cooy of

orcer-sheul be sent to Computer Branch for uploading, as per

procedare. {.ﬂ
-

(RAJINDER KUMAR)
S8CJ-cum-RC (West), THC
Delhi: 29.06.2020

Scanned with CamScanner



RCA No.158/2018
DDA Vs. Ram Kishan

(Threugh WC Clsea-Webex)
29.06.2020
AL11:30 AM to 11:55 AM

Fresent : Sn Ardaman Sngh Cheema, Ld. Irainee Judge,

Sh. K.D.Skama, | d Counsel for the apoellant.

Sh. Amit Bhatla, Ld Counew! lor respur dents.,

FA heard parly. The purtes are at lierty to fde
submissions tkrough a-mail veell within 7 days.

Oe listen far orders or 10.07.2020, Let, a scanned copy of
arcer-sheet be sent 10 Corputer Brarch for uoloadmy . as per
procedure

|
-

e
L

(RAJINDER KUMAR)
SCJcum-RC {(West), THC
Delhi: 29.06.2020

Scanned with CamScanner



RC No.15112018
Ashok Kumar Purl Vs, Satish Ahuja & Ors.

(Through VIG Cisce-\Webex;
29.06.2020
At 12:00 PM to 12:20 PM

Prasent : Sh. Aridaman Singh Cheema, Ld. Trainee Judga.
Sh. Amit Bhatia, Adv. ol the petitoner
Sh. Kita Kuma+ Snarma, | d_ counsel for the respondent.
Part arguments on the l2ave to defend application Feard.
Be listed for orders on 09.07.2020, Submissiors may ba

filed by the parties within 7 days, Let, a scanned copy of order-sheel

.l
be sent to Cempuier Branzh tor uploading, as per [J'fCIEE'I"lII'E'rI
\
-~
(RAJINDCR'KUMAR)
SCJ-cum-RC (West), THC

Dulhi: 29.06.2020

Scanned with CamScanner



